CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH ‘

Neo N0A076 of 1998
(8.A.775 of 18%6)

Date of Order ; 13,8.1998
Present ¢ Hon'ble Mr.S.Dasguptay Administrative Member.

" Hon'ble Mr.D.Purkayagtihas Judicial Member.

PANKAJ RBUTH & ORS,
VUs.

UNIGN OF INDIA & ORS.

L 34

Fer the applicants Mr,S.R.Kars ceunsel.

for the respen€ents

Nr.S.K.Du tta Gﬁunsalo

" DRDER

The miscellaneeus applicatisn 76/1998 hag been filed far
substitution of the eriginal Rpplicﬁ.tien by his legal heirss
namelys Pankaj Reuth S/e Krishni( Nerayan Reauthy who was ttﬁ»c
erigiﬁal applicant and (he hasssince expired on 12.‘12.1997 and
4' ethers.

2. The applicatien fer substitutien is within the peried

of three months. The applicatien is @llowed, Let the amendment
be incﬁrparétad in the 0.A,

3. The cepy.iofi the daath cer tif‘icat@ which heg been made
available by the ld.ceunsel fer the applicant) be kept én recgrd.
4, The M.A. standg digpesed of accerdingly. Ne erder is

mede @asg to costse

' f
(D.Purkayagtha) (5.Dasgupta)
Judicial Member Rdministrative Merber



